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MADHYA PRADESH ACT
No. 10 oF 2024

THE MADHYA PRADESH MANTRI (VETAN TATHA BHATTA) SANSHODHAN
ADHINIYAM, 2024

[ Received the assent of the Governor on the 6" August, 2024; assent first published in the ‘““Madhya Pradesh
Gazette (Extra-ordinary)”’, dated the 9" August, 2024.]

An Act further to amend the Madhya Pradesh Mantri (Vetan Tatha Bhatta) Adhiniyam, 1972.

Be it enacted by the Madhya Pradesh Legislature in the Seventy-fifth year of the Republic
of India as follows :—
Short title and 1. (1) This Act may be called the Madhya Pradesh Mantri (Vetan Tatha Bhatta) Sanshodhan
commencement. Adhi niy am, 2024.

(2) It shall come into force from 1% July, 2024.

Dele_ﬁon of 2. Section 9-A of the Madhya Pradesh Mantri (Vetan Tatha Bhatta) Adhiniyam, 1972
Section 9-A. (No. 25 of 1972) shall be deleted.
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